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Office of Ramesh Pukhrambam <courtclerkoframesh@gmail.com>

Service of Response in Original Application 314 of 2025 (News Item Titled &Quot;
Satellite Data Shows Manipur Lost 52000 Acres Of Forest In 4 Years : Study
&Quot; Appearing In The Ndtv Dated 06.06.2025 Vs Central Pollution Control
Board)
Office of Ramesh Pukhrambam <courtclerkoframesh@gmail.com> Thu, Jan 29, 2026 at 7:03 PM
To: mscb.cpcb@nic.in, ro.nez.shil@gmail.com, dgfsi@fsi.nic.in
Cc: Ramesh Pukhrambam <ramesh.pukhrambam@gmail.com>

Sir(s)/Ma'am(s),

I am attaching herewith a copy of the Response being filed by me on behalf of the Respondent No. 4 in the above-
captioned matter. This may be treated as service upon you.

Response -NGT OA 314 of 2025.pdf
6758K
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